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12.30 hn.

COMMITTEE  ON  PRI ATE MEM

BERS’ BILLS AND RESOLUTIONS 

Ninth Report

Shri Khadllkar (Khed):  I beg  to 
present the Ninth Report of the Com

mittee on Private Members' Bills and 

Resolutions.
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Mr. Speaker: I have disallowed it.
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Mr. Speaker: I have disallowed it.
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Mr. Speaker: I have not allowed it. 
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Mr. Breaker: 1 do not know unless 
some further light is thrown that it 

deserves reconsideration,  how  can 

that be done?  As it stands, it is dis

allowed.  At  •very party meeting, 
everybody has  a  right  to  discuss 

things, whether It be the swatantra 
Party or the Congress Party or the

SSP.  How can we say that what is 
discussed at a party meeting can be

come a matter of privilege here?
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Mr. Speaker: It cannot be discussed 

here.

12.31 hrs.

STATEMENT RE. KENNEDY ROUND 
OF TARIFF NE OTIATIONS 

CONCLUDED AT ENE A

The  Minister of Commerce  (Shri 
Sinesh Singh):  I beg to lay on the 

Table a statement on the Kennedy 
Round of Tariff Negotiations recently 
concluded at eneva  [Placed in L»b- 

rary.  See No  LT-1117/67J.

12.311 hrs.

•DEMANDS FOR RANTS, 1967-68  
contd.

Ministry of  Labour,  Employment

AND   RCHlBILITATIOlt COtltd.

Mr. Speaker:  The House will now 
take up further discussion and voting 
on the Demands for  rants  under 

the control of the Ministry of Lab

our, Employment and Rehabilitation.

The hon  Minister will now reply 

to the debate

The Minister of Labour,  Employ

ment ud Rehabilitation (Shri Hathi):
I have heard with great attention and 

respect the speeches of hon. Members. 
I thank them for their constructive 

suggestions, and 1 would like to say 
that I shall consider them.

Moved with the recommendation 

of the President.


